$I TEM NO 104 REG TRAR' S COURT NO. 1 SECTI ON XI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REGQ STRAR M P. BHADRAN
Petition(s) for Special Leave to Appeal (Civil) No(s).18977/2007
STATE OF ORI SSA & ORS. Petitioner(s)
VERSUS

JADUMANI  SAHOO Respondent ( s)

(Wth office report )

Date: 14/12/2007 This Petition was called on for hearing today.

For Petitioner(s)
M. Jana Kal yan Das, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Delay in filing the process fee is condoned. |ssue notice forthwth.

Li st again on 7.3.2008.

(M P. BHADRAN)
Regi strar
sk



